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Engineer & Ship Surveyor,
Mercantile Marine Department,

oo oAppl icant

By Advocate Mrs. Sumathi Dandapani.

Vse.

1, Mlnlstry of Surface Transport
represented by the Director General of Shlpplng,
Directorate General of Shipping,
38, Walchand Hirachand Marg,
Mumbai -400 038. ' -

2. 'Surveyor -in-Charge, S

' Mercantile Marine Department,
Cochin- 682 009.

3. Unlon Public Serv1ce Comm1s51on,
represented by the Chairman,
Dholpur House,

New Delhi.
.+ «Respondents

By Mr T.P.M. Ibrahim Khan, Sr.CGSC.

The application having been heard on 30th of June
1997, the Tribunal on' the same day delivered the
following: _

ORDETR

Learned counsel for the respondents prqduéed the
result of the interview held on 13/14th of September,
1995 in respect of the appli@ant'and‘from the same it
is seeﬁ that the Interview Board has recommehded the

name of the applicant for the post intervigwed.

2. In the 1light of the same, 1learned counsel . for

_ the applicant submitted that it is not heceésafy to

prosecute the Original Application and the O.A. can
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~ be closed. The 0.A. is closed..

3. The Original Application is- . disposed

accordingly. No costs. -
. Dated the 30th of June, 1997.

A.M. SIVADAS
JUDICIAL MEMBER
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